
CENTRAL ADMINISTRATIVE TRIBUNAL 

ERNRKULAM BENCH 

0.A. No.50 of 1 993  

Wednesday this the 16th day of November, 1994. 

CORAfI: 

HON'BLE MR. JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN 

HON'BLE MR. PU \IENKATAKRISHNAN, AOMINISTRATIVE MEMBER 

1. C. Nagendran, 	Loco Foreman's Office 
Running,Crew Booking Centre, 
Southern Railway, Erode. 

2. C. Per iyan, —do- 

3 . T .5. 	Balarajan, —do- 

4 A. Shaik Dawood, —do- 

 \J.Rajan, 	. —do- 

 M. Selvakumar, —do- 

 A. Sreedharan,. —do- 

 M. Parasu Raman, —do- 

9, J.Ramu, —do- 

10.. K. Surendran, —do- 

11. T. Balasubrarnanian' —do- 

12. K. Kesavan, . —do- 

13. M. Mohamed Ibrahim, —do- 

14. V. Kumar, —do- 

15. R. Gurumoorthy, 	. —do- 

16. N. Rengasamy, —do- 

17. R. Subr-amanian, —do- 

18 . M. Balasubramanian, —do- 

 C. Surendran,. —do- 

 K. Krishna Iloorthy, —do- 

21 . A. Abdul Rasheed, —do- 

 T.T. 	Balan, —do- 

 B. Velayudhan, —do- 

24. N. Ohaskaran, —do- 

25. P. Unnikrishnan, —do— 	.. 	Applicants 

. . .. . . 2/- 
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C..5hanrnugham, 	Loco Foreman's Off'ice 
Running, Crew Booking 
Centre, Southern Railway, 
Erode. 

M. Ramakrishnan, 	 —do- 

T. Govindarajan, 	 —do- 

P.R. Anandan, 	 —do- 

S.S. Sankar, 	 —do— 	.. Applicants 

(ByAdvocate Shri M.R. Rajendran Nair) 

Vs. 

1 . Union of India, represented by 
General Manager, Southern Railway, 
Madras. 

2. The °ivisional Personnel  Officer, 
Paighat 

3 . The Chief Personnel Officer, 
Southern Railway, Madras. 

The Senior Divisiona.1. Mechanical 
Engineer, Southern Railway, Palghat. 

C.Nagappan, Loco Khalasi, 
Chief Train Examiner Office, Paighat. 

C. Pazhanflan, Khalasi Helper, 
Chief TXR/O/Palghat 

KU Kutty Krishnan, Khalasi Helper, 
Chief TXR/O/Palghat 

8 • V. Aru, Loco Khalasi, Chief Train 
Examiner OPfice, Paighat 

K,Munnusamy, Khalasi Helper, 
Chief Train Examiners Qffice,Saleq 

C. Gopalan, Assistant Cook, 
Chief Train Examiners Office,Calicut 

K. Kunhiraman, Khslasi Helper, 
Carrage Wagon, Superintendent 
Office, Ilangalore. 

V.K Ramachandran, Khalasi Helper, 
Chief Train Examiners Office,P1h3b 

T. Vijaya Raghavan, Khalasi Helper, 
Chief Train Examiners Office, Calicut. 

KK Chandrasekharan, Khalasi Helper, 
C.W.S/O/fiangalore 

VO.Kannlyappan, Khalasi Helper, 
Chief TXR/O/Salem 

11. Rajendran, Khaiasi Helper, 

	

Loco Foreman's Running,  Erode. 	.. Respondents 

. • .3/- 
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A.  Krishnamoorthy, Khalasi Helper, 
Carrage Wagon Superintendent's I3ffice, 
Coimbatore. 

K.D. Uijayan, Khalasi Helper, 
Chief TXR/O/P al g h at 

M. Bhoopalan, Traf'?ic Porter! 
Tirupathur 

K. Thangamu.thu, Carrage Wagon 
Khalasi Helper, CTXR/0/Erode. 

R . Krishna Swamy Naidu, 
Ad hoc Foreman, Locoforeman's 
Office, Coonoor. 

22 • P. Harieefa, Loco Khalasi/ 
Loco Foreman's Of1'ice, Coonoor. 

E. Nanna, Khalasi helper, Signal, 
Telecommunication Office, Podanur.  

M. Syed Mohamed, Running Bungiou 
Cook, Chief TXR/O/Palghat. 

R. \ienkatachalam, Adhoc Foreman, 
Loco Foreman's Office, Coorioor 

1< Kadir 1elu, Khalasi Helper! 
Chief TXR/O/Salern (j/ii 3034) 

PHI Ismail, JIM 3031, Fitter 
Labour/LocO Foremen's Office, 
Sbo.rànur.Th 

R. Subramanian, Khaiasi Helperj 
tbco Foreman's Office, Running, 
Erode. (JIM 3035) 

K .K. Radhakrishnan, 3/N 3038, 
Khalasi Helper, Chief TXR/O/Palghat. 

M..K. Venugopalan, Khalasi Helper, 
Chief TXR/0/Cannanore (JLI/3041) 

P.K. Radhakrishnan, Khalasi Helper, 
J/M 1920, Loco Foreman's Office, 
Coo noor. 

3/N 3045 1, P. Kunhiraman, Loco 
Khalasi, Chief TXR Office, Cannanore. 

T. YUsef, Khalasi Helper/Chic? TXR 
Office, Calicut (J/M 3046) 

N. Govindan, Khalasi Helper, JIM 
3047 9  Chief Wagon Superintendent 
Office, Coimbatore. 

5. 

 

S. Syed Yusef, Khalasi Helper, 
Chief TXR Office, Paighat 

36. VK Haridas, Loco Khalasi, Renoctor, 
Carrage Wagon Superintendent,Shornur 

. S.. Respondents 

... 
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K.P Sethu Pladhavan, Khalasi 
Helper, JIM 3055, Chief TXROf?ice/ 
Calicut 

K. Radhakrishnan,Khalasi Helper! 
CWS/Office/Mangalore. 

N. Sreedharan, Loco KhalasiHelper, 
Chief Train Examiner Office, Cannanore. 

N. Sudhakaran, Loco Khalasi,. 
Chief TXR/0?fice, Calicut. 

41 • S . Thangauelu, Loco Khalasi, 
Loco Foreman's Office, Running, 
Erode 

T.P. Subramanian, Loco Khal.asi, 
Chief TXR/Of'?ice/Palghat. 

C. Chandra Nohan, Traffic Porter, 
Station Superintendent Office :, 
Paighat. 

A. Unni, Loco Khalasi, Chief 
TXR Office, Palghat. 

K Ayyappan, Lgco Khalasi, 
L/0 Shoranur 

C.Padanabhan, LocoKhalasi/ 
C1XR Office, Paighat. 

K. Janardharian,Khalasi Helper, 
Loca Foreman's Office, Shoranur 

1 V Sankara Narayanan, Fitter 
Labour, Loco Foreman's Office, 
S horanur 

Deleted vide order dt. 19.11.93. 

Dhandápani, C&W Khalasi/CWS Office, 
Coimbatore 

R. Natarajan, Assistant Cook, 
CUS Office, Coimbatore 

C V Krishnan, Loco Khalasi, 
CUS Office, Ralghat 

CV Velayudhan, Loco Khalasi/CTXR 
Office, Cannanore 

P Velayudhan, Loco' Khalasi/ 
CTXR Office, Cannanore 

Krishnan Bibrijar, Loco Khalasi, 
CTXR Office, Cannanore 

N Yesodharan, Loco Khalasi, 
CUJS Office, Ilangalore. 

11 Rajamanicken, CWKhalasi/ 
CtJS Office, Erode 

58 . V Nurugasen Lpco Khalasi, 
C4S-  Of-fice, f0HtOffice Erode 	.... Respondents 
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0. Jayakumar, Loco Khalasi, 
Loco Foreman 0?rice, Running, 
Erode 

B Kaladharan, Loco Khalasi, 
ESM Crde II, Paighat 

V. Rajendran, C&U Khalasi, 
CWS Of'?ice, Erode. 

bdul Reffee, Khalasi, 5&T, 
Pbdanur.  

4 

M. Jayapal, Khalasi, Dy. CME 
Orfice, 050 Shed, Erode. 

Alphonse Raj, Khalas i/Dy CME 
Office, DSC/Shed Erode 

KSM Nazurdeen,. Loco Khalasi, 
LF Office, Coonoor.  

KK Rajago pal, Loco Khalasi 
Loco Foreman's Office, Shoranur, 

67.. P. Venugopal, Traffic Porter/5S 
Office, Quilandi 

68 . L Narayanen, Fitter Khalasi LF/O/R 
Erode. 

• 69. G. Jayakumar, Fitter Khalasi, Loco 
Foreman Running, Erode, 

D. Joseph Asok Raj, Fitter Khalasi, 
Loco Foreman, Running, Erode 

S Thyaga Rajan, Boiler Khalasi, 
Loco Foreman, Running, Erode 	- 

• 72. V. Doraipandian, Lampsmér, Station 
Superintendent Office, Erode 

K Subramanian, Loco Khalasi, 
Loco Foreman Office, Running, Erode 

5 Sengodya (3/11 2391) Loco Khalasi. 
• Loco Foreman Off-ice, Running, Erode 

f 	 75. S Chinna Samy (3/112438 )Loco 
Kh1ai, 0 5C, 	rode 

76. N.V. Venkatawaran, Loco Khaiasi 
Loco Foreman Office, Running, 
Erode (3/cl 2475) 	 .. Respondents 

• ( 	Advocate Shri TC Covindasuamy) 

(By Advocate Shri Bahuleyari) 

(By Advocate Shri I A Rajan ) 
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CHETTURSANKARPN NAIR(J), VICE CHAIRMAN 

Applicants who are Diesel Assistants claim 

seniority over respondents 5 to 76, also Diesel AssiStants. 

According to applicants, by reason of their posting 

as Engine Cleaners, they acquired ' 1 Foot Plate Service 0  

and therefore, they are in a position of advantage. 

Ignoring such advantage, respondents .5 to 76 have been 

granted seniority, submit applicants. They have raided 

their grievances in A II (Page 22) and that is pending 

consideration before the Divisional Railway Manager, 

Palghat Division. 

This Tribunal does not function as a first level 

administrative authority, and the contentions raised 
0 

herein must be considered by the competent authority. 

Applicant may raise their grievances before the 

competent authority who is said to be the 3rd respondent, 

Chief Personnel Officer, by a comprehensive representation 

and the said respondeit will pass appropriate orders 

thereon within four months of the date of receipt of the 

representation. Respondents 5 to 76 may also put forward 

their cases by an appropriate representation before the 

competent authority, Chief Personnel Officer. While 

passing orders, he will not guide'himself by schemes 

framed by this Tribunal. Schemes which may operate in 

place of rules under Article 30 cannot be framed 

. . . . .7/- 
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by Tribunal. As pointed out in the decision in 

J&K Public Service Commission Vs. Dr. Narendra liohan 

Others, (AIR 1994 SC 1908), schemes referable to 

Article 142 of the Constitution, are not precedent for 

other ther Courts; nor are they declarations of law, 

under Article 141 of the Constitution Of India. This 

position has been highlighted by us in S. Mohan Us. 

Union of India (1994 (2) ATJ 329). Applicationis 

disposed of as aforesaid. No costs. 

Wednesday, this the 16th day of November, 1994. 

7/ 

PU VENKMTAKRISHNAN 
ADMINISTRATIVE MEMBER 

( 	\ 
-.. k 	Ck  

CHETTUR SANKARAN NAIR(J) 
VICE CHAIRMAN 

S.  
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List of innexures 

1. Annexure.II. True copy of the Office Order No,3.P.564/ 
V/FC/Uol.II dated 20.11,79 issued by 4th 
respondent, 


